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The 7" September 2026

No. 2224— 1, Nilu Agrawal, Returning Officer appointed under the Bihar State Bar
Council Election Rules as amended up to date, pursuant to the polling held for the Bihar State Bar
Council on 20.12.2023, declare the following twenty five persons whose names are given below,
as being elected as Members of the Bihar State Bar Council.

SI. No. Name of Candidates SI. No. Name of Candidates
1 Manan Kumar Mishra 14 Ram Charitra Prasad
2 Prem Nath Ojha 15 Jai Prakash Singh
3 Ramakant Sharma 16 Namrata Mishra
4 Sachidanand Singh 17 Ranjan Kumar Jha (Now
5 Mahammad Saidullah elevated as Hon’ble Judge,
6 Vindhya Keshari Kumar Pz.ltna High Court)
- - 18 Dina Nath Yadav

7 Murari Kumar Himanshu

” 19 Prem Kumar Jha
8 Rajiv Sharan 0 y— Sinah
9 Yogesh Chandra Verma o S aii eV l;lmarN lngd p
10 SD. Yadav s Nu am;:n oy (Now deceased)
11 Sharma Chandreshwar ee.tu 2

Upadhyay 23 Sanjeev Kumar

12 Jitendra Narain Sinha 24 Pannag Kumar Tripathi
13 Ramjee Mishra 25 Madhusudan Sharma

The reason for the delay in publication and notification of results was the pendency of
two Election Petitions and the order of Stay by the Central Election Tribunal on Gazette
notification of results. The Tribunal had stayed the functionings of Bihar Bar Council, not even
Committees were to be formed, only day to day (routine) works were being discharged.

The Election Petitions have now been rejected vide orders dated 22.07.2026 therefore the

results are being notified now.
By Order,

Justice Nilu Agrawal,
Former Judge, Patna High Court,
Returning Officer,

Bihar State Bar Council, Patna.
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